
 

 

आयकर अपील
य अ�धकरण, कोलकाता पीठ ‘बी’, कोलकाता 

IN THE INCOME TAX APPELLATE TRIBUNAL “B” BENCH: KOLKATA 

             �ी राजेश कुमार, लेखा सद�य एवं �ी संजय शमा� �या�यक सद�य  के सम� 

[Before  Shri Rajesh Kumar, Accountant Member& Shri Sonjoy Sarma, Judicial Member]   

I.T.A. No. 2378/Kol/2019 

Assessment Year :  2009-10 

  

Clubseven Consultants Ltd.  

(PAN: AACCC 4627 N) 

Vs. DCIT, Circle-8, Kolkata  

 

Appellant /    (अपीलाथ�)  Respondent / ( !यथ�) 
 

Date of Hearing / सुनवाई 

क$ �त&थ 

14.09.2022 

Date of Pronouncement/ 

आदेश उ)घोषणा क$ �त&थ 

29.09.2022 

For the Appellant/ 

�नधा�/रती क$ ओर से 

Shri Manoj Kataruka, Advocate 

For the Respondent/ 

राज�व क$ ओर से   

Shri Sudipta Guha, CITDR 

 

ORDER / आदेश 

 

Per Shri Rajesh Kumar, AM: 

 

This is the appeal preferred by the assessee is against the order of the Ld. 

Commissioner of Income Tax(Appeals)-17, Kolkata (hereinafter referred to as the Ld. 

CIT(A)”] dated 22.08.2019 for the AY 2009-10.  

2.  It has been intimated to us that the assessee has opted for the scheme under 

“Vivad Se Vishwas Act, 2020” (hereinafter “the Scheme”) for AY 2009-10 and the 

assessee has filed Form No. 1 and 2 and received Form no.  3, 4 & 5 from the 

competent authority. Since the competent authority has accepted the assessee’s option 

for the scheme, nothing survives. Therefore  the appeal stands dismissed as 

withdrawn.  
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3. In the result, the appeal of the assessee is dismissed.  

   Order is pronounced in the open court on     29
th

  September, 2022 

  

  Sd/-    Sd/- 

 (Sonjoy Sarma /संजय शमा�)   (Rajesh Kumar/राजेश कुमार) 

Judicial Member/�या�यक सद�य         Accountant Member/लेखा सद�य 

    

Dated:    29
th

  September, 2022 

SB, Sr. PS 

 

Copy of the order forwarded to: 

 

1. Appellant- Clubseven Consultants Ltd. (as successor-in-interest of erstwhile  

Seven Associates Consultants Ltd.-since amalgamated), B-253, Nehru Ground, 

N.I.T., Faridabad, Haryana-121001. 

 

2. Respondent –  DCIT, Circle-8, Kolkata 

3. Ld. CIT(A)-  17, Kolkata (sent through e-mail) 

4. Pr. CIT-                       , Kolkata   

5. DR, Kolkata Benches, Kolkata (sent through e-mail) 

 True Copy       By Order 

 

 

 

       Assistant Registrar 

       ITAT, Kolkata Benches, Kolkata 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


